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(ii) The figures of expenditure re- No. 3 by Dr. M. M, Das, answered on-
lating to Television given in reply to  the 25th July, 1088, have been check-
pn-t (a) of the Unstarred Question ed and found to be as indicated below:
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(iii) The figure of expenditure re- and Subodh Hansda, answered on the
lating 1o Television given in reply to 22n@ August, 1988, has been checked
the Unstarred Question and found to be as indicated

Question Reply already given Revised reply
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RE: MOTION FOR ADJOURNMENT 7Your place?

NOTICES (Q N l::l:.l.mo’:‘lti::cryunfﬁr.
. . . Speaker: May There are
th:"ug?::.u m.wa‘;mm now take up other adjournment motions also.

I
Shri P. K. Deo (Kalahandi): I have D2VE Dot rejected it. It cannot be

given notice of an adjournment
motion, Sir. That should have pre~
cedence.

Mr. Speaker: I am considering it.
I have referred it to Government, I

Table; it is = public document snd
everybody has got a copy. It need
not be raised now. I have not taken
any decision on it

Bhri P, K. Deo: lhylhupmm
arriving at a decision, Sir?
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Y do? Here are a dozen Calling
Attention Notices and Adjournment
Motions J 2id discusr thig quection
with the hon. Member alsp, Natural-
iy, I will have to get some jnforma-
tion. This document is not secret, it
was placed on the Table of the
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13:97 hrs.
CALLING ATTENTION TO MATTER
OF URGENT C
IMPORT:
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The Minister of Defence

the location of
Forces in West Pakistan accross the
Rajasthan border. No unusual con-
centration of Pakistani troops has
taken place in this ares recently which
may cause us concern.

APaleniﬂlhmﬂrcrlﬁmhtnd
Indian gir space in the Barmer arem
of Rajasthan on 6th January 1967, A
protest on this was lodged with the
QGovernment of Palkistan.

I would like to assure the House
that we are keeping a close watch on
al]l happenings #8ccross our borders
which have a bearing on the security
of our country and no measures will
bcmandtomrdthemrﬂoﬂﬂ
integrity of the country.
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Mr. Spesker: This ia too long-
question. After all, we are only dis-"
cuming about the air %
the Wajesthan border. The



